
आयकर अपीलीय अिधकरण, ‘डी’  �ायपीठ, चे�ई। 
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     SHRI JAGADISH, ACCOUNTANT MEMBER 

 

आयकर अपील सं./ITA No.843/Chny/2024 
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आदशे / O R D E R 
 

PER JAGADISH, A.M : 
 

The above three appeals filed by the assessee are against 

the orders of learned Commissioner of Income Tax (Exemptions), 

Chennai [CIT(E)] dated 11.03.2024 & 08.03.2024, respectively.   

 

2. When these appeals were taken up for hearing, the ld. 

Counsel for all the three appeals vide letters dated 22.05.2024 

has submitted that these appeals were filed against the rejection 

of registration u/s. 12AB of the Act.  However, subsequently 

registration has been granted by the Ld. CIT(E), therefore the ld. 

counsel prayed for permission to withdraw these appeals. 

 
 
3.      In view of the above submissions of the ld. Counsel for the 

assessee, the appeals filed by the assessee are dismissed as 

withdrawn.   
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4. In the result, the appeals filed by the assessee in ITA 

Nos.843, 844 & 845/Chny/2024 are dismissed as withdrawn. 

 
Order pronounced in the open Court on 22nd May, 2024. 

              

 
                                

                                     Sd/-                                                           Sd/- 

(यस यस िव�ने� रिव) 
(SS Viswanethra Ravi) 

�याियक�याियक�याियक�याियक    सद�यसद�यसद�यसद�य / Judicial Member  

 (जगदीश) 
(Jagadish) 

लखेालखेालखेालखेा सद�यसद�यसद�यसद�य /Accountant Member 

चे�ई/Chennai, �दनांक/Dated:   22nd May, 2024.   

EDN/- 
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